Yeart R e Tms T
1,)\/“-’- CA..../T.QL{...mg.x.ﬁ.:;m,_., son/daughter/wife GISU[?MACAQ&B/ "‘""/L/ &l
Jgﬂé27 years, belonging to B//pfwo/m&éﬂn, JPerha

service and presently working as C}%&'Cm@f/&ﬁdmnf (ﬁ&ﬁﬁw

give herein below the detalls of the assets (immovable, movable, bank balance, etc.) of
miyself, my spouse and dependants*:

A.  Detalls of moyable assets

(Assets in joint name iﬁdlca'tlng the extent of joint ownership will also, have to be
given)

Sr. Description Saif Spouse Dependant-1 | Dopendant-2 | Dependant-3
Mo, Name(8) Nama Hames Etc. Name

— —

Banks, Financial
Institutions And
Non-Banking
Flnancial
Companies

(i) | Deposits in %6 oia

e N | — =i

iy | Bonds, ? E
Debenturas arnd
Shares In
companies

(lv) | Other financlal {Zc- 82677279
institutions,
NSS, Postal
Savings, LIC
Policies, efc

(v} Motor Vehicles AR0S Fﬂ ?‘77

{detalls of

make, etc)  |BAO //f‘? 6924

W) | Jeweliery (give I?H =Tofr
S/

details of Y55 e
welght and i/ "'é‘o'fﬁ"’”
vaiue bslam s

} 3 3%??0,1 =

(vli) | Other assats, i
such as values
of claims /
interests

Note: Value of Bonds / shares / Debentures as per the latest market value In Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be glven.
* Dependant here means a person substantiaily dependent on the income of the
employee. :

2

i  d



also have Lo be Indlcated]

______

[Nate,Propertles in jo}nt uwmrshtp indicatlng the extent of joint ownership will

- Extent (Total
measurement)
-Current market value

8K, Ducrlprunn “Beif | Spouss | Depeondant-i Depandant-2 Nﬁ&ﬁtﬁhym#
N, © . : Hm—-na(gi ____Hame LMame __Ete, Name
(1) Agﬁcuitural Land ,
: - Location{s) ; ‘
- Survey number{s) /VIQ /\/I L 7’: N e

(1)

Mon-agricyltural Land
- Locatlon(s)
- Survey number(s)

- Extent (Tokaf

measurgmeant)
~Current market value

A

AL

(i)

Buildings {Commercial |

and regidential)
Location(s)

- Survey fdoor
nurmber(s)

- Extent (Total
measurament)

- Current market
value

NZU- NZL

(i)

o

Houses / Apartments,
aLe.

- Locatlan(s)

- Survay /dogr
nurmber(s)

- Extent (Total
measurement)

- Current market
value

N2z

(v)

Others (such as ‘
interest in prc:-ge rty)

| o

i NAHL

(2}

1 glve herein below the detm&a af my 1iah1§ltlﬂs / overdues o public financial

institutions and gowrnment gues; -
[Note Picase glve separate detalls for each item)

Sr. | Deseription Name & 4ddinss of Bank /| Amaunt outstanding as.
Ne. | : Financial :nrmuﬁom{ﬂ F an wiise Aaple:
. : -~ Department ($) =
(3) | (i) Loans from Banks SRILA: )—Z) AounT - & -,7!

{ii} Loans from finandlal
inskitutions

N

ANZL

(iil) Government Dues:

() dues to departments

dealing with gavemmem
accommadation

Nzl

SNLTL

(b) duss to departments
dealing with supply of
water:

Nz

NZL

ucne

{c) dues to departmants
deating with supply of
glectricity

Kzl

ST

ﬁ_\oﬁ‘e’

\O"“(‘ﬁ



(dy dues to departments '

dealing with telephones ’ : /\/:Z(_ N Pk
(e} dues to departments
dealing with government
‘transport (including NZL A FC
alrcraft and helicopters) 3
{Fy Other dues, Ifany N Z 0 A/ ZL

(b} | (i) Income Tax including

surcharge [Also Indicate

the assessment year upto AV PPAEDS U
which Income Tax Return /b ﬂ)— H f

flled. Give also Permanent
Account Number (PAN)] _
(1) Wealth Tax [Also

indicate the assessment /U.ZL S
year upto which Wealth /\}

_Tax return filed.] : ]

(Ili} Sales Tax [Only in

case of proprietary /\/Z[_ /\—/ 0. /iy
business]
(iv) Property Tax _NZL ML

C.  Personal Detall
GPF/CPF/PRAN No.  :- [4/07123¢5¢ Y7
Gender = EZ (M/F) .

Date of Birth i= .-[ s & ['L Z C? ‘7 {{ : {OD/MM/YYYY)

Class/Group i= @i

(4/8/C)

Cadre -

AN B R REK /
"/
Adminlstrative Service,

B.8.S.- Bihar Secretarlat Service ete.)

Home Districk i /5 A 7" N ,9 ]

I hereby declare that tha above details are true to the best of my
knowledge and belief,

Signature Nﬂélq/@m}f

Place:, }pf)7Mﬁ Pasignatio rfj It f.ZE.EAT?Z&K.LDﬁ?V 7 W W
Date;, / 7 D2 Department AIH@/Q \ZDI RN SHBFS ) /Dﬁ}f'

Note: . Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format,




